£.No. 01(03}/Roster/CESTAT/2026
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110066

Dated: 05.06.2026
ORDER NG. 68 of 2026

Hon’ble President is pleased to order the sitting commencing from 08.06.2026 until
further orders for CESTAT, Hyderabad as follows:-

PERIOD CORAM WORKS ASSIGNED
From Mr. A I Jyotishi, Hon'ble Member (Technical) and Customs, Excise and Service
08.06.2026 t0 | Mr. Angad Prasad, Hon'ble Member (Judicial) Tax Division Bench matters
14.09.2026
From Mr. Angad Prasad, Hon'ble Member (Judicial) Single Member Bench
15.09.2026 matiers
until further
orders
Nute:
l From 08.06.2026 to 14.09.2026. i the event ot [eave of any Member in the Division Beneh. the other Member in

the Division Bench will hear Single Member Bench matters.

2 in the event of non sitting of a Bench. the adjourned dates of hsted matters will be availabile op the
webuite www.cestatgov.in in the Ik "Daily orders/court proceedings”

ukesh Gupta)
Deputy Registrar

Copy to:-

SPS to Hor'ble President/Hon'ble Members, CESTAT, Hyderabad/PA. to Registrar/Deputy/Assistant Registrar, CESTAT,

Hyderabad /Bar Association, Hyderabad /0/o Commissioner (AR), llyderabad /Nouce Bouard/Website/Guard Fie/Qftice

Copy.

N

Deputy Registrar



